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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 606/2024 

In the matter of: 

News Item titled "Greater Kailash lesser comfort Life amid foul air & 

mosquitoes" appearing in The Times of India dated 22.04.2024 

ACTION TAKEN REPORT BY WAY OF AFFIDAVIT ON BEHALF 

OF DELHI POLLUTON CONTROL COMMITTEE IN COMPLIANCE 

TO THE ORDER DATED 20.09.2024.  

I, Dr. BMS Reddy, Sr. Environmental Engineer, Delhi Pollution Control 

Committee, 2nd  Floor, Vikas Bhawan-II, Upper Bela Road, Delhi, do hereby 

solemnly affirm and state as under: 

1. That, I am working as Senior Environmental Engineer, Delhi Pollution Control 

Committee and am conversant with the facts of the present case on the basis of 

record maintained by Delhi Pollution Control Committee in it ordinary course. 

2. That this Hon'ble Tribunal took up the above referred matter on 27.05.2024 

on the basis of the news report dated 22.04.2024 raising the grievance that, 

the intolerable stench being emitted from a drain running alongside a park in 

Greater Kailash- I, attracting swarms of mosquitoes. 

3. That this Hon'ble Tribunal pleased to issue notice to DPCC, CPCB, DJB, 

MCD and DM (South) for filing their respective response. 

i tfp ,,,,,,,"'-'---  v 	4. That, answering respondent has filed a status report on 06.09.2024 on the 

basis of the inspection carried out on 21.08.2024, which is available in the 

record of this Hon'ble Tribunal. 
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5. That, DPCC issued a letter to MCD on 27.08.2024 seeking compliance of 

the removal of deficiencies as noted during inspection carried out on 

21.08.2024. MCD (Health Department) in reference to the letter dated 

27.08.2024, provided a report dated 06.09.2024 regarding steps taken to 

prevent breeding of mosquitoes by regular spraying of insecticide and also 

to ensure cleaning and de-silting of this drain. Copy of the report of MCD 

(Health Department) dated 06.09.2024 is enclosed herewith as 

ANNEXURE-1. 

6. That, in reference to the letter dated 27.08.2024, a report dated 09.09.2024 

was also received from MCD (Maintenance) listing out the corrective 

measures taken by the MCD like de-silting at regular intervals. MCD has 

further submitted that sufficient flow is maintained and checking the 

quantum of silt from time to time. Copy of the report of MCD dated 

09.09.2024 (Maintenance) is enclosed herewith as ANNEXURE-2. 

7. That, DPCC carried out a fresh inspection of the site alongwith MCD 

official on 18.09.2024. During the inspection, it was observed that: 

• Swarms of mosquitoes as alleged in the complaint were not 

observed near the houses alongside drain as MCD Health official 

informed that Malaria inspector undertaken Anti Larva spray on 

30.08.2024 by power spray tanker in the drain and also Anti 

Larval measures done by Knapsack sprayer on 24.08.2024 and 

31.08.2024. It is also informed that Cold fog has also been done 

in drain and surrounding areas. 

The drain is found cleaned and no waste dumping observed in 

the drain this time. 

MCD official from Maintenance department informed that 

regular desilting is being carried out by deploying labours and 

informed that approx. 38.60 MT of silt has been extracted from 

the drain and sent to SLF Okhla. 

• It is also informed by the official from Maintenance department 

that the portion of nallah/drain starts from the outer ring road to 

$-363 to B-272 GK-1 and outfalls into GK-1 Nallah. The total 
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KR.GULATI 
Appointed by 

Govt.of NCT of Delhi 
Reg. No. 010/06 

"(e‘ 

length of the drain/nallah under the jurisdiction of ward No. 173 

is approximately 1435 meters. The catchment area of the 

drain/nallah received discharge from GK- 2, GK enclave-11, C R 

Park, and discharging effluent inta the R & S block drain and 

tapping of the same is being done by DJB. 

•. MCD officials also informed that de-silting of the drain is carried 

out in two phases in a calendar year i.e 1s1  Phase starts from 15th  
Jan & 2nd  Phase starts from 1St  October. 

Copy of the joint inspection report dated 18.09.2024 alongwith geo-tagged 

photographs of the site taken during inspection are enclosed herewith as 

ANNEXURE- 3(Colly). 

8. The present affidavit is being filed in compliance to the order passed by this 

Hon'ble Tribunal on 20.09.2024. 

DEPONENT 

VERIFICATION 

I, the above-named deponent, declare the contents of the present affidavit are true 

and correct to the best of my knowledge based upon the documents and records 

available in the office and nothing material has been concealed therefrom. Verified 

at New Delhi on this 	day of October, 2024. 

DEPONENT 

P,Y t•J.3. f&M".1.6.1.2j4, 
....... 	............. 

1 1 OC T 2024 
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MUNICIPAL CORPORATION OF DELHI 

No. AMO/SZ/MCD/2024/42 

charge CMC-II on 
Subject: Action Taken report in reference to letter received from In 

OFFIOCE OF THE DY, HEALTH OFFICER 
SOUTH ZONE, GREEN PARK, NEW DELHI 

order dated 27.05.2024 in OA no. 606/2024". 
29.08.2024 vide �Subject Compliance 

1n reierence to subject cited. action taken report filled by concerned 

Malaria Inspector enclosed herewith. 

To, 

It is submitted that concern Malaria Inspector undertaken Anti Larval 

Spray on 16.07.24, 10.08.2024 & 30.08.2024 by Power Spray Tanker in the 

Drain, as well as Anti-Larval measures done by Knapsack Sprayer on 

20.07.24, 27.07.24, 24.08.24, 31.08.24 for prevention and control of 

Mosquitoes breeding in B Block Drain, Greater Kailash (enclosed). Also, cold 

fog has been done in drain and surrounding areas. 

With regard to clean-up/desilting of B Block Drain, Greater Kailash, it is 

informed that Maintenance Department South Zone has intimated that they 

have taken the action and ATR has been forwarded to office of In-charge CMC 

II, DPCC, Bela Road, Civil Lines, New Delhi-54 

Moreover, enforcement action taken by Area Malaria Circle In-charge 

First Legal Notice was served to agency (JE M, MCD) on 10.04.2024, 

thereafter, M-challan has been issued to concern agency for timely clean 

up/desilting the B Block drain, Greater Kailash on 22.04.2024. 

Submitted please. 

Enclosure: ATR from Malaria Circle Incharge-173, GK-1. 

Dated:06/09/2024 

In-charge CMC-II, 

O/c 

Dy. Health 
South Zone 

of Hon'ble NGT 

DPCC, Bela Road, Civil Lines, 
New Delhi-54 

Copy for kind informnation to: 

Dy Commissioner, South Zone 

AC/SZ 

MI-Coord./SZ 

Annexure-1
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Municipal Corpoation of Delli 
South Zone yeeh Pann 

Wond o-173 |73, .k.I 

Subject- AR online Cemplaiut (Email) NGT 

SNane o LocalityDate of Po Dole ohDate t f ok 
sbry Tankers DBc wokk AL uwork 

Gnk,I 
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7lo8J202y 24|o8/202y 708|a024 
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Romaks 
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Ravi Kumar Verma 
Asst. Malaria Inspector, 
Ward No...AA 

South Zone,MCD 
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